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Rooftop solar charges up
EV boom in smaller cities

Rajasthan, Gujarat, and Kerala see more users

SOHINI DAS & SHINE JACDE
Mumbailthennai, & February

T he push given to rooftop
solar installation in the
Interim Budget ties in
with its high rate of adoption
in Tier-11 and -11I cities of India.

If original equipment man-
ufacturers (OEMs) in the auto-
mobile industry, government,
and the solar sector are to be
believed, in cities of Rajasthan,
Cujarat, and Kerala, 45-50 per
cent of electric-vehicle (EV)
users are employing rooftop
power to charge their vehicles.

This is compared to the
national average of 25 per cent,
say sources. And the Interim
Budget is going to be a catalyst
inthis. Union Finance Minister
Mirmala Sitharaman anno-
unced 10 million households
would get up to 300 units of
free electricity every month
under the Pradhan Mantri
Suryodaya Yojana, with an out-
lay of 110000 crore. A report by
the Council on Energy, Enviro-
nment and Water says India
has installed 11 Gw of rooftop
solar capacity. Of that, only 2.7
Gw is in the residential sector.

“Gujarat and Rajasthan are
significant states interms of EV

scious customers and they
understand unit economics.”
said Shailesh Chandra, manag-
ing director, Tata Motors
Passenger Vehicles Lid & Tata
Passenger Electric Mobility Ltd
(TPEML). "These two states
have realised it early. Similarly
in Kerala, solar adoption is very
high. The renewable mix needs
to increase in EV-charging
infrastructure,” he added.

“The new thinking that is
emerging is that around 95 per
cent of the time EV charging
should be done through renew-
able energy. Home-charging is
used for the 125000 EVs we
have sold. Fast-charging is not
used as much. Use of public
chargers is not very high.
Home-charging done through
solar roof-tops can aid in this
transformation of charging an
EV through renewable energy.”
Chandra added.

Take Kerala, the state that
has recorded the highest com-
pound growth of 15 per cent in
solar rooftop installations in
the third quarter this financial
vear over the same time last
vear. According to Mercom
India Research, Gujarat,
Maharashira, and Kerala con-
tributed around 51 per cent of
solar capacity addition during

theguarter. "Our aim is to have
10 million houses with solar
rooftops. We are also pushing
for DC-charging for EVs, so0
that the penetration of EVs
increases,” said K R Jyothilal,
additional chief secretary
{power department), Kerala.

The state had targeted solar
rooftop installation of 1220 Mw
by 2030 and has achieved 920
Mw, according to him.

This is a trend in Tier-11 and
-I1I cities in other parts of the
country too. According to Tata
Motors, a larger market is
developing in those, Around 40
per cent of demand for the
Mexon was from Tier-1 cities
when launched, and now it has
come down to 25 per cent.
Similarly, for the Tiago 20 per
cent of sales come from Tier-1
cities. The bulge is happening
im Tier-11 and -1II cities where
one can go for a solar rooftop.

“Solar rooftop projects
became widely accepted due to
asubstantial reduction in cost,
agood renewable energy policy
of the government, benefits of
interest subsidy, lowest interest
rates offered by financial insti-
tutions, benefits of accelerated
depreciation, and an increasing
costof the electricity generated
from conventional source of
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energy.” said Deep Bhojani,
managing director of
Ahmedabad-based Enerzytech
Industries, a channe] partner
for Tata Power.

In Rajasthan, the govern-
ment is giving subsidies of T1.17
lakh per Kw for residential roof-
top projects above 10 KEw and
this effectively brings down the
cost for the customer to 32-2.5
lakh, which he can use for a life-
time suppdy of solar.

Ashok Sharma of MS Solar
Private Lid, part of a rooftop
solar panel installation com-
pany that works in Rajasthan,
said with the government sub-
sidy scheme now, several house

adoption. These are value-con-
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owners were installing roof-top
solar panels. As for residential
units, more than 35 per cent of
his customers have asked for
additional capacity to ensure
they can charge their electric
vehicles.

In Kerala too, subsidy is
considered a major boost.
“We are noticing this trend of
having 40-45 per cent of
EVs being charged through
rooftop solar. A major reason
for this is awareness. The
government is also giving
subsidies of up to 40 per cent,”
said Neeraj Ramachandran of
Sunsenz Solar by Moopens
Energy Solutions .
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Inafirst, IndiGo may
add B737 MAX aircraft

DEEPAK PATEL
News Delhi, 4 February

IndiGo is likely to induct a few
B737 MAX planes for the first
time, as more than one-fifth of
its fleet is grounded due to
Pratt & Whitney (P&W) engine
issues, aviation industry
sources said on Sunday.

The MAX planes are likely
to be "wet leased” from Catar
Airways and they could be
used tooperate flights between
India and Doha, they added.

In a wet lease, the lessor
provides not only the aircraft
but also additional services
such as cabin crew and
maintenance.

IndiGo and Qatar Airways

did not immediately respond
to Business Standard’s queries.

As of December 31, 2023,
IndiGGo has a flest of 358 air-
craft, comprising 312 Airbus
A0 family planes, 44 ATR
aircraft, and two B777 planes.
The two B777s are currently
under a wet lease agreement
with Turkish Airlines. The
B777 and B737 MAX are from
Boeing — a direct competitor
of Airbus. While announcing
the third quarter results last
Friday, IndiGGo's chief financial
officer Gaurav Negi informed
that about 75 planes are cur-
rently grounded due to PW
engine issues.

“We are working with PW
on spare engine availability

and are hopeful that the situ-
ation will start to improve ina
few quarters,” he noted.

Negi had, on Friday, said
that the proactive mitigation
measures — which include
retention and extension of
leases of existing aircraft and
procurement of additional
gircraft as “damp (wet) and
secondary dry leases™ taken
by IndiGowill allow the airline
to navigate this situation in
“a desired manner and
grow capacity in the next
financial vear”.

In September 2023, IndiGo
had received permission from
the Directorate General of Civil
Aviation (DGCA) to wet lease
11 A320 family aircraft.

Karnataka fixes fares for
Ola, Uber, app-based cars

PRESS TRUST OF INDHA

Bengaluru, & Febnuary

City taxis and those operating
through app-based aggregators
like Uber and Ola will now heve
to follow the nev fare structure
announced by the Karnataka
Transport Department.
According to the new struc-
ture, cabs have been catego-
rised into three classes based

on the cost of the vehicle. For
vehicles whose purchaze cost
is 310 lakh or below, the mini-
mum fare has been fixed at
100 for up to four km with a
charge of ¥4 for every
additional km. For those cost-
ing between 10 lakh and 15
lakh, the mininmm fare is 115.
For those costing above 15 lakh,
minimum fare is set at 3130
with 332 charged for each

additional kilometre.

The order states that no cab
ageregators will be allowed to
collect extra charges. As for
waiting charge, the first five
minutes is free, after which
passengers would be charged
#1 for every minute.

App-based aggregators can
collect five per cent GST as well
as toll charges from the pas-
sengers, the new order states.

UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND NINE MONTHS ENDED DECEMBER 31, 2023

Reserves [excluding Revaluation

6 | Reserve) as shown in the Audited
Balance Sheet of the previous year
Earnings Per Share (face value

of T1/-eachl [for continuing and
disgontinued operations)

! [mot annualisad)

Basic

Driluted -

Total Comprehensive Income for the
B period [Comprising Profit f (Loss)

for the pericd (after tax] and Other
| Comprehensive Income (after tax)}

9 | Securities Premium Account

10 | Net Worth

11 | Debt Equity Ratio |
Cutstanding Redeemable Preference
Shares | |
Capital Redemption Resarve =
14 | Debenture Redemption Reserve
15 | Qutstanding Debt

Motes:

79,115.48 |
3,14,898.42
0.68

12
13

5,52,488.92

Place : Mumbai
Date : February 3, 2024

Refer Mote No.2
79,115.47 79,115.48 73,115.47 79,115.48 79,115.48
2,71,188.04| 3,14,898.42| 2,71,18B.04| 2.,76,562.79
Q.63 Qg8 0.63
550,141.02| 552,488.92| 550,141.02| 4,93,135.15

2.98,959.73

¥ In Crore
STANDALOME CONSOLIDATED
Quarter Quarter Hine months Nine months Quarter Quarter Mine months Nine months
Particulars ended J— ended ended ::’J;::;: ended ended ended ended ::’;:::;:
31.12.2023 2 3l.az.2022  31.12.2023 0 3l.az.z02z2 i 31.12.2023 Jl.12.2022 J1.12.2023 3l.12.2022 T
[Unaudited) [Unaudited) [(Unaudited] [Unaudited]l (Audited) (Unaudited] (Unaudited) [Unaudited) (Unaudited) (Audited)
| R mmie o Cp e e 1,18,192.68| 98,083.77| 3,38,40094| 2,61,806.20| 3.68,718.66| 153,071.64| 127.218.97| 4,29,660.54| 3,36,525.75 4,73,378.14
(including exceptional items) | ! ' :
Met Profit / (Loss) for the pariod
2 | (before Tax, exceptional andfor 19,648.23 19,458.71 61,745.19 45,900.24 6720564 22,344.83 21,355.40 69,488.18 51,962.99 75,398.56
extraordinary items)
Met Profit / (Loss) for the pariod
3 | before tax (after exceptional and/or 12,548.23 19,458.71 54,645.19 4590024 &7,205.64 15,244.83 21,355.40 62,388.18 51,962.99 75,398.56
extraordinary items)
Met Profit / (Loss) for the period
4 | after tax [after exceptional and/or 9163986 14,205.34 40),378.27 33537454 50,232.45 11,064.14 15,477.22 45 700.52 37,554.33 55.,648.17
|| extraordinary items)
| 5 | Pald up Equity Share Capital BY92.46 892.46 802.46 892,46 892,46 BOZ.46 89246 802,46 802,46 892,46 |

STATE BANK OF INDIA , CORPORATE CENTRE, MADAME CAMA ROAD, MUMBAI - 400 021.

79,115.47 |

(1) The above is an extract of the detailed format of Quarterly £ Mine monthly Financial Results filed with the Stock Exchanges under Regulation 33 & Regulation 52 of the SEBI (Listing
and Other Disclosure Requiremants) Regulations, 2015. The full format of the Quarterly/ Mine monthly Results is available on the websites of Stock Exchanges (www.bseindia.com
and www.nseindia.com) and the Bank's website [bank.sbi) .

12) Information relating to Total Comprehensive Income and Other Comprehensive Income is not furnished as Ind AS is not yet made applicable to Banks.

By Order of tha Board
Dinesh Kumar Khara

Chairman

3,30,282.60

79,115.47|  79,115.48 |




